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H0 VIu zÑT stoYUT, fo ifui stogO HT-135 /2026 Ashish Singh Vs. 
State of U.P. and Others* yuft rÈTT fe-fs 17/03/2026 $ 3grcet vfyaet frta 

A10 VITU gRi sftoYUT, fae f 3tOÇO Hİ-135/2026 Ashish Singh 
Vs. State of U.P. and Others À 3ràGG ERI GUTG TÉO3TÉOVHO IS frert ard 

"...12. In view of the facts and circumstances of the case, we also consider it appropriate that a Joint 
Committee be constituted with direction to verify the factual position and to suggest 
appropriate remedial measures and to send copies of its report to the concerned authorities for 
taking appropriate action in accordance with environmental laws/norms applicable to the 
activity in question. Accordingly, we constitute a Joint Committee comprising of representatives 
of Uttar Pradesh Pollution Control Board (UPPCB) and District Magistrate, Lucknow and direct 
the same tso undertake visits to the site, look into the grievances of the applicant, associate the 
applicant and representative of the concerned project proponent, verify the factual position and 
Suggest appropriate remedial action and to submit its report within one month to this Tribunal 
and send a copy of the report to the concerned authorities who shall be bound to take 
appropriate action in accordance with law and Principles of Natural Justice by giving 
opportunity of being heard to the concerned project proponent and to submit action taken 
report within next one month. 

13. The District Magistrate, Lucknow will be the nodal agency for coordination and compliance 
regarding submission of the report of the Joint Committee and filing of action taken reports by 
the concerned authorities. 

14. List on 18.05.2026 for further consideration.... 

18/04/2026 H44 
HT-43 /re-135/ 2026 feiia 15/04/ 2026 gRI TdGG- efg fME, HÍGÁ 
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HI-115/3togo-135/26/26 feio 24/04/2026 HZTH ST fb TUT e 

R 394 yat H-s/155//2026-27 fio 11/05/ 2026 4EZ4 

faT4 oH, IsÌ gells h (Vehicle washing centre) I Hfİ ÌIcRI 
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Railway locomotive work shop/ Integrated road transport workshop/ Authorized service centers 

(wastewater generation <10 KLD) 3Ti uit 34131te fuHO TeTUG Ž 

Hej-193/re fd-266/2026 116 12/05/2026 H4 gufayuft 

HEU-135/ 2026 Ashish Singh Vs. State of U.P. and Others 4 YRT 3TCY fic 

131s846 
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Joint InspecƟon dated 18.04.2026 aƩendance sheet and related photographs 

Annexure-2
8

17



9
18



ConstrucƟon Site Photographs 
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From, 
Environment Engineer 

NAGAR NIGAM LUCKNOW 

Lucknow Municipal Corporation 
Triloknath Marg, Lucknow 

To, 

Respected Sir, 

The Regional Officer, 
Utar Pradesh Pollution Control Board, 
Lucknow. 

Letter No.. - Dlis1EEL6-22 
Subject: - Regarding compliance with the order dated 7/03/2026 passed by the 
Hon'ble National Green Tribunal, New Delhi in O.A. No. 135/2026 (Ashish Singh & 
Ors. vs. State of U.P, & Ors.). 

Date: 1 May 2o 

Reference: Your office letter no. 115/AO135/26/26 dated 24/04/2026. 

With reference to your letter cited above and the joint inspection conducted on 18/04/2026 
at the site located near Balaji Enclave Colony, Ward Fazullaganj-V, IM Road, please find 
the detailed information regarding the proposed facilities and the environmental 
safeguards: 

1. Joint Inspection and Public Briefing: In compliance with the Hon'ble NGT's 
directions, a joint inspection was conducted on 18/04/2026 under the supervision of 
the City Magistrate, Lucknow, representing the District Administration. The 
undersigned (Environment Engineer, LMC) was present during the inspection 
alongside the Regional Officer, UPPCB. During this process, the comprehensive 
project proposal was shared with the committee members of the Balaji Enclave 
Colony, who were briefed on the technical specifications and the environmental 

safeguards planned for the site. 

2. Attendance of Representatives: The site development work is being caried out by 
the concessionaire, M/s Lucknow Swachhata Abhiyan (RAMKY). Their 
representative, Mr. Abhay Ranjan (Regional Director). was also present during the 
inspection to provide clarifications on the project components. 

3. Future Capacity and Infrastructure: While the site is Currently under development, 
it is designed to include the following facilities upon completion: 
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 Fixed Compactor Transfer Station (FCTS): The facility will have an approximate

capacity of 100 TPD.

 Machinery: It will be equipped with 03 electric stationary compactors and 06

capsules (each with a 29 m³ storage capacity), allowing for separate compaction

of dry and wet waste.

 Charging Station: A dedicated station for charging door-to-door waste collection

vehicles and mechanical sweepers.

 Maintenance & Welfare: The site will include a small tool room for vehicle

maintenance and repair, a rest room for sanitary workers, a vehicle washing

station, and a porta-cabin office with toilet facilities for workers.

 Authorization and Land Ownership: It is formally clarified that this facility is

being established by the authorized concessionaire, acting under the express

instructions and directives of the Lucknow Municipal Corporation (LMC).

Furthermore, the project is being developed on Urban Ceiling Land owned by the

LMC. On this land, a transfer station and charging points are being constructed in

accordance with regulatory requirements and prevailing rules, both of which are

fully authorized for public utility purposes.

4. Proposed Operational Mechanism: Upon completion, waste will be stored in closed

containers for a limited duration (4–5 hours) before transfer, preventing any open

dumping or long-term accumulation.

5. Environmental & Leachate Protection: The completed station will feature a

dedicated drainage system to capture leachate during the compaction process. This

leachate will be collected in a closed underground tank and subsequently transported

via sucker machines to the Shivri Leachate Treatment Plant for scientific disposal.

6. Technical Capacity: The facility is designed for a capacity of approximately 100 TPD.

It will be equipped with three electric stationary compactors and six capsules (29m³

each) to ensure the separate handling of dry and wet waste.

7. Green Initiatives & Screening: To mitigate environmental impact, the following

measures will be completed:

 A 6-foot wide green belt will be developed along the internal periphery of the

station.

 A 10-foot high boundary wall will be constructed to provide a visual and dust

barrier for the surrounding colony and roadside.
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• LMC will develop a small park on the adjacent barren land for the benefit of the 
local community. 

8. Infrastructure Improvement: To address local concens, LMC is preparing a 
proposal for road widening in the area to ensure smooth traffic movement for both 
municipal vehicles and the public. 

Enclosures: 

1. Attendance Sheet and Photographs of the joint site inspection dated 18/04/2026. 

2. 3D Master Plan/Drawing and technical specifications of the under-construction 
Transfer Station at SD Palace /Balaji Enclave. 

This information is submitted for your perusal so that a factual and comprehensive report 
can be presented before the Hon'ble National Green Tribunal. 

Copy to (For your kind information) : 
1. Municipal Commissioner, LMC. 
2. Additional Municipal Commissioner (PS), LMC. 

Regards, 

(Sanjeev.Pradhan) 
Environment Engineer 

Lucknow Municipal Corporation 

Environment Engineer 
Lucknow Municipal Corporation 
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From, 
Environment Engineer 

NAGAR NIGAM LUCKNOW 

Lucknow Municipal Corporation 
Triloknath Marg, Lucknow 

To, 

Respected Sir, 

The Regional Officer, 
Utar Pradesh Pollution Control Board, 
Lucknow. 

Letter No.. - Dlis1EEL6-22 
Subject: - Regarding compliance with the order dated 7/03/2026 passed by the 
Hon'ble National Green Tribunal, New Delhi in O.A. No. 135/2026 (Ashish Singh & 
Ors. vs. State of U.P, & Ors.). 

Date: 1 May 2o 

Reference: Your office letter no. 115/AO135/26/26 dated 24/04/2026. 

With reference to your letter cited above and the joint inspection conducted on 18/04/2026 
at the site located near Balaji Enclave Colony, Ward Fazullaganj-V, IM Road, please find 
the detailed information regarding the proposed facilities and the environmental 
safeguards: 

1. Joint Inspection and Public Briefing: In compliance with the Hon'ble NGT's 
directions, a joint inspection was conducted on 18/04/2026 under the supervision of 
the City Magistrate, Lucknow, representing the District Administration. The 
undersigned (Environment Engineer, LMC) was present during the inspection 
alongside the Regional Officer, UPPCB. During this process, the comprehensive 
project proposal was shared with the committee members of the Balaji Enclave 
Colony, who were briefed on the technical specifications and the environmental 

safeguards planned for the site. 

2. Attendance of Representatives: The site development work is being caried out by 
the concessionaire, M/s Lucknow Swachhata Abhiyan (RAMKY). Their 
representative, Mr. Abhay Ranjan (Regional Director). was also present during the 
inspection to provide clarifications on the project components. 

3. Future Capacity and Infrastructure: While the site is Currently under development, 
it is designed to include the following facilities upon completion: 
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 Fixed Compactor Transfer Station (FCTS): The facility will have an approximate

capacity of 100 TPD.

 Machinery: It will be equipped with 03 electric stationary compactors and 06

capsules (each with a 29 m³ storage capacity), allowing for separate compaction

of dry and wet waste.

 Charging Station: A dedicated station for charging door-to-door waste collection

vehicles and mechanical sweepers.

 Maintenance & Welfare: The site will include a small tool room for vehicle

maintenance and repair, a rest room for sanitary workers, a vehicle washing

station, and a porta-cabin office with toilet facilities for workers.

 Authorization and Land Ownership: It is formally clarified that this facility is

being established by the authorized concessionaire, acting under the express

instructions and directives of the Lucknow Municipal Corporation (LMC).

Furthermore, the project is being developed on Urban Ceiling Land owned by the

LMC. On this land, a transfer station and charging points are being constructed in

accordance with regulatory requirements and prevailing rules, both of which are

fully authorized for public utility purposes.

4. Proposed Operational Mechanism: Upon completion, waste will be stored in closed

containers for a limited duration (4–5 hours) before transfer, preventing any open

dumping or long-term accumulation.

5. Environmental & Leachate Protection: The completed station will feature a

dedicated drainage system to capture leachate during the compaction process. This

leachate will be collected in a closed underground tank and subsequently transported

via sucker machines to the Shivri Leachate Treatment Plant for scientific disposal.

6. Technical Capacity: The facility is designed for a capacity of approximately 100 TPD.

It will be equipped with three electric stationary compactors and six capsules (29m³

each) to ensure the separate handling of dry and wet waste.

7. Green Initiatives & Screening: To mitigate environmental impact, the following

measures will be completed:

 A 6-foot wide green belt will be developed along the internal periphery of the

station.

 A 10-foot high boundary wall will be constructed to provide a visual and dust

barrier for the surrounding colony and roadside.
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• LMC will develop a small park on the adjacent barren land for the benefit of the 
local community. 

8. Infrastructure Improvement: To address local concens, LMC is preparing a 
proposal for road widening in the area to ensure smooth traffic movement for both 
municipal vehicles and the public. 

Enclosures: 

1. Attendance Sheet and Photographs of the joint site inspection dated 18/04/2026. 

2. 3D Master Plan/Drawing and technical specifications of the under-construction 
Transfer Station at SD Palace /Balaji Enclave. 

This information is submitted for your perusal so that a factual and comprehensive report 
can be presented before the Hon'ble National Green Tribunal. 

Copy to (For your kind information) : 
1. Municipal Commissioner, LMC. 
2. Additional Municipal Commissioner (PS), LMC. 

Regards, 

(Sanjeev.Pradhan) 
Environment Engineer 

Lucknow Municipal Corporation 

Environment Engineer 
Lucknow Municipal Corporation 
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